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CENTRAL ADMINISTRATIVE TﬁIBUNAL
PRINCIPAL BENCH:NEw DELHI

* ¢ & ©

RA, Np.313 of 1994
in
Ohe Neo.716 of 1688
UDated at New Delhi, this 2o/ day of September,19%4
Hon'ble Shri €. J. Reoy, Member(Jd)
Hon 'ble dhri B.K. Singh, Member{d)
— -

‘/;(//énion of India, throuch the Secretary (Establishment)
’ Ministry of Railways, 'Rail~Ehavan, New Delhi-1,

Shri A.N.Wanchoo, General Manager, XNorthemn Railway,
Baroda House, New Delh;-l.

{ 3 Shri S,.S5.Gauba, Financial Advisor & Chief Accounts Cfficer,
Ncrthern Railway, Baroda House, New Delhi-1,

SR

/ \5,/ﬁShri P,R.Che.4, the then Chief Cashier (32), Northem
“y Railway, New Delhi, '
E? 5 Shri Rajeev Dutt, Chief cCashier (Cz), Northem Railway,
C IMulti-storeyed Buildings, New Delhi, (5™
é \,9//45hri Gyan Sagar, the then FeA& C.A.C,/Vorthem Failwayv,
; - Baroda House, lew Delhi-l,
; \ . / (wsT) .
j 7. Shri F,N.Manie, t-he then Foha & C.7..C., Lorthemn Failvay,
: Baroda House, New Delhi-1,
? 8. Shri Om Prakash, Sr, Head Shroff {acting a.D.C./m.)
g Divl, Cashier (R)'s Cffice, N.Railway, Delhi-6,
f 9., Shri P.,iL.Harijan, Sr. Head Shroff, asstt, Chief Cashiert's
! (fiice, N,Rly., Lucknow,
{ 10. shri M.P,Ram, Cfficiating A«D.C, (R}, Divisional Cashier's
4% Cffice, Northern Railwgy, PRikaner,
g !

11, shri Mishri Lal, Cfftg, A.D.C, (R) Divisional Cashier's
Office, Northern Railway, Allshabad,

12, shri Raghubir Singh, D.cC, (R}, Asstt, Chief Cashier's Cffice,
Northern Railway, Luckn ow,

X 13, shri chander Bhan, D.C.(R), asstt, Chief Cashier (R)'s
, Cffice, Northem Railwgy, Delhi-6

‘) 14, Shri s.B.Cupta, D.C.(R), Asstt, Chief cashier's Cffice,

Northern Railway, Lucknow,

{ RespondentS‘4,6 & 7 to be served through the General
Manager, Northemn Railway, Baroda House, New Delhi-i,

Respondents x& 8 to 14 to be served through Shri Rajeev
Dutt, Chief Cashier {ca), mMulti- storeyed Fuildings,
New Delhi, ) ' :
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VERGUS
3hri Pe. N. Bhatia
R/o 139/6
De.CoMe, Hailway Colony

DELHI ’|1UDDS ae ® RESpOﬂdEﬂt
: (Original Applicant)

JUDGEMENT by circulation)

Shri B. Ke 3ingh,M(A}
This Keview Application Npo.313/94 in OA.716/88

is made against the judgement and order dated 4,10.,93.
The RA has bsen filed on 20.5.94 practically eafter a.
year. H Review Application has to be filed within
thirty days of rrceipt of a certified copy of the
judgement. The MA filed for condonaticn of delay
(pages 10-12 aof the RA} itss1f admits a delay of
265 dayé. The delay can be condoned only if
substantial and.reasonable cause is shoun by ﬁhe
review applicant. Except for menticning that the
file had to rotate from cne officer to the wother,’
there 1is AU other ceuse of the delay and this

cannot bes treated as a sufficient ground for condoning

the delay.

2, Therefore, the RA is summarily rejected on the

ground of delay alone, by circuletion.
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